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New Dﬂhi, the Sth February, 1985

'G.S.R. 212;—dn exercise of the 'powm’s conferred b§' the
proviso to article 309 of the Constitution, the President

. hereby muakes the foliswing rules to amend 1he Patent Office
(Group ‘A’ and Group ‘B’ post) Rccr‘uilmcm Rules, 1983,

" namely :— /

1. (1) These rales may e called the Patent Oflice (Group
‘A’ and ‘B’ posts) Recrmtment ¢(Amcndment) Rules, 1988.

{2y They shell come jeto dursy on ibe dote of theks pub-
tication Tn the Official Gazette

2. In th:-, Schedule to the Patent Office (Group A’ and
B’ posts) Recruitment Rules, 1.983,—- .

(i) against serial numbzr 3 in respect of the post of

‘Assistant Controller of Putents and Desipns uonder

! column 6a, for the ~ word “No?, the word
&Yes” shall' be substituted; and

\_"(ii) against sctinl number 7 m respect of the post of
Exuminer of Patents’ and Designs, undey column 62,
for the word *No”, the word “yes” shall be substi-

tuted.

’ T - INo. A-12018/5/31-E.1V]
’ * CHARAN DASS, Under Secy.

Note: Principal rules wers notified vide G.S.R. 856, dated
19:11-1983. . -
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